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('b) whether UniOn Government 
ii1:Ibi6~ultation with State Govern-
ments make the bad roads fit for 
vehiQ~ traffic; and 

Cc) whether Government are 
aw:~, that the defective roads and 
bridgea' are causing road accidents 
and traffic obstruction? 
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-+HE I MINISTER OF SHIPPING AND 
TRANSPORT AND TOURISM AND 
CIVIL AVIATIONS (SHRI A. P. 
~): (a) and (c). The Honour-
able' Member has not referred to any 
S~itl~ stretch or stretches where the 
conditiQn of the National Highways has 
been found unsatisfactory or the de-
fQ~tireF condition of the roads and 
bri~~s has led to road accidents and 
traffic obstruction. However, the con-
dition' of National Highways in gene-
r~l is r,easona bly satisfactory and full 
attention is being paid to their im-
provement, development and main-
tenance subject to the availabIlity of 
fUl!lds. In caSe of road accide:nts where 
the cause is due to defective/deficient 
roads and bridges on the National 
Highway System, prompt action is 
always taken to remove the same. 
Road accidents c~n, however, be due 
to 'certain other factors, apart from 
deficiencies like driver be:havioul." and 
vehicles' condition. 

(b) 'l'he Government of India make 
avai1~ble the necessary funds for the 
improvement, development and main-
tenance of National Highway to the 
State Governments to execute the 
workers as their agents and as such 
every effort is made to keep the 
National Highways in traffic-worthy 
cGnditioI).. 

Workers Laid..ofl state-wise 

597. SHRI JYOTIRMOY BOSU: Will 
the Minister of LABOUR be pleased to 
state the number of workers laid-off, 
Stnte-wise and Year-wise, from 1976-77 
to 1979.,80? 

TH MINISTRY OF STATE IN THE 
M1~ISTRY OF LABOUR (SHRtl T. AN-
Jl.Aa.): Requisite information is being 
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collected from the' State Goverl1!l1"1en~/ 
Union Territory Administrations and 
will be laid on the table of the HOllse 
in due course. 

Changes made in Administrative set 
up of India's Dlplomatic MisalOllS 

p 
598: SHRI JYOTIRMOY BOSU: Will 

the Minister of EXTERNAL AFFAIRS 
be pleased to state what are the chan-
ges made in the administrative set up 
of India's diplomatic missions abroad, 
including changes in the set up of em-
bassies (Including Ambassadors) bet-
ween January and May, 1980? 

THE MINISTE,R OF EXTERNAL 
AFFAIRS (SHRII P. V. NARASIMHA 
RAO): During the :period January to 
May 1980 the 'Government of India 
opened a diplomatic Mission in Salis-
bury (Zimbabwe). 

The number of transfers which took 
place between January and May 1980 
are: 

------ - -----
S1. Designro tiorls 

No. 

1 He:\d of Missions 

2 Ministers 

3 Counsellors 

4 First'iecrettlries 

6 Third Secff·t aries 

7 Att~chf's 

NC"I f'f 
transfers 

10 

7 

10 

2 

19 

With referance to the Heads of Mis-
sions who assumed charge in this 
period, the details are given in the at-
tached statement. These envoys (with 
the exception of Permanent Represen-
tative to the U.N. in _geneva and Am-
bassador to P.alOstail) were sel·~cted 
before January 1980. 




